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THE HOMOEOPATHY CENTRAL COUNCIL (AMENDMENT)
ORDINANCE, 2020

NO. 6 OF 2020

Promulgated by the President in the Seventy-first Year of the Republic
of India.

Short title and
commencement.
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MGIPMRND—30GI—24-04-2020.

RAM NATH KOVIND,
President.

————

DR. G. NARAYANA RAJU,
Secretary to the Govt. of India.
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